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M. .No.2003/2005

iM. • .No. 2004/2005

0... No.2033/2002

18. 0.2005

Pre 3i!t ; Shri Ajesu LiiiluTi, leanied coLaiwel for appiicarits in MAs (originai respondents).

M- • 2003/2005 and MA 2004/2005

Hejifd ieaiTisd coLiiissl.

On the prayer of the lespondents, time for impleiiienlation of the order dated

^ 4.5i. :003 passed ia OA No.2033/2002 is extended by ft>ur mondis from todaj/. Hiis order

is , .-issed before service of copj- of MAs to (he applicant in order to save the time. MAs

ai\ ^Lccordingiy disposed of

It is inade cleai' thai; no further liaie shall be granted for this piiipose.
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